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Present : Shri Prem Prakash, caunsel far the applicant.

Heard,

The learned caunsel far the applicant seeks ta

uithdrau the present GA uith the permissian ta file

a fresh ane.

In vieu af the abave, the OA is dismissed as

withdrawn uith the liberty ta file a fresh one in

aceardancQ uith lau.

(I.K. RASGOTRA)
piember(a).

(T.S. GBEROI)
MEWBER(D)


